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gce ./ Patent No. . 438227

aTaes §. / Application No. © 201931051943

P BT P A / Date of Filing 110 01411272019

Q3] / Patentee g Tripura University (A Central University)
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It'is hereby certified that a patent has been granted to the patentee for an invention entitled WA TER

PURIFICATION SYSTEM as disclosed in the above mentioned application for the term of 20 years from the
14" day of December 2019 in accordance with the provisions of the Patents Act,1970.
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Note. - The fees for renewal of this patent, if it is to be maintained, will fall / has fallen due on 14" day of December 2021 and on the

same day in every year thereafter.




